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DEMANDS FOR GRANTS (GENERAL)
1980-81—Contd.

MINISTRY OF DEFENCE—contd.

PROF, NARAIN CHAND PARASHAR
(Hamirpur) As I observed vyesterday,
the defence preparedness is the concern of
the entire nation and all the resources of
the country have to be harnessed for this
purpose. It is, in this connection,
that one of the interesting shortcomings
in our defence management has to be high-
lighted. The Admuinistrative Reforms
Commission have recommended the setting
up of aspecialist cadre among other things
for defence management. As it so happens
at the moment, we do not have a GQivil
Secrctariat for the Army and the
persons who are drafted from the service,
viz,, IAS, etc., are frequently changed.
With the result that there is no continuity
of co-ordination and indepth study and
making of the defence policy. 1 would,
therefore, request that these recommenda-
tions of the A.R.G. should be taken
seriously and further there should be a
think bank consisting of specialists, stra-
tegists and retired ex-service officers of the
rank of Major General and above for pre-
paring a blue print from the defence policy
of the country because unless indepth and
life long type of study is made available.
the country cannot be on a secure footing,

I also want to point out the grave in-
justice that has been done to the Border
States of the country. In the new recruit-
ment policy, Government has reduced the
quota and linked it into the recruitable
male population. In this case Himachal
Pradesh, J&K, Rajasthan, Punjab and
Haryana and the North Eastern States as
well as Kerala and Tamilnadu have been
the victims. As far as Himachal Pradesh
is concerned, I may say that from a quota
of 4.68% and above which was there in the
Army, our quota has been reduced to
69, only, Consider this in relevance
with the sacrifice made by this State for the
defence of the country. I was looking
to the figure supplied by the hon., Minister
Defence Production regarding the war
widows Statewise and 1 find that with a
ﬁlm]ation of g0 lakhs, Himachal Pradesh

as many as 456 war widows on its soil.
Similarly, Punjab has 972, Haryana 707
and Uttar Pradesh, 1113 and Rajasthan
also has a large number—4s59. The total
number of war widows in this country are
5210, From this Jlou can find the sacri-
fices made by ese border States, I
would, therefore, plead with the hon,
Prime Minister and the Minister for defence
Production for reconsideration of the re-
cruitment policy and restore the old quota

JULY 18, 1980

Min. of Defence 23

to the States which have fought tooth and
nail the aggression of the enemy, sacrificed
their sons for the nation and arso defended
the borders of the country with all the
might at their command. I would request
that in view cof the strategic position of
Punjab, Haryana and Himachal Pradesh
to face the twin danger of Pakistan and
China, these States & J&K must be given
special consideration not only in the Armed
Forces but also in the para nulitary forces
like B.S.F,, C.LS.F.,, ITBP and others.
It is not that we grudge recruitment from
other States to the Army but what we say
is that with the absence of any major in-
dustries in these border States, with the
absence of any ordnance factories here and
with the lack of avenues for employmnt,
the people of thesc arcas are having a sense
of grievance and ex-servicemen in parti-
cular are nursing grievance on this score,

This should be set right,

I come to the most important task of
the re-settlement of ex-servicemen., I find
from the answer given in the Lok Sabha as
on 1st January 1978 the number of people
registered with  the Directorate of Re-
settlement and Employment was  45462.
In the next year i.e. 1979 on the same date
the number rose to 63893 and this year on
1st January it was 79140. As against this
huge numgcr, the number of those who
were employed within these years, year by
year, I quote—

1977 . . . . . 3590
1978 . . . . . 3413
1979 . . . . . 3084

79,000 is the number registered with the
Directorate and 3,000 is the number given
employment. You may, therefore, take into
account the woeful inadequacy of the
work that is being done by the Directorate
of Resettlement and Rehabilitation.
Parliament should concern itself with the
resettlement of our ex-servicemen. At least
60,000 people are coming out cvery ycar
and they are not finding employment. I
have quoted ﬁg‘ures to prove how woefully-
inadequate is the work of this Directoratc.
I would propose that a Parliamentary Com-
mittee of this House comparable to the
Committee for Scheduled Castes and Sche-
duled Tribes be set up, so as to asscss and
evaluate and regulate the work regarding
resettlement of ex-servicemen by State and
Central Agencies, Public Undertakings and
other employment-oriented institutions in
this country.

he Kendri Vidyala Sangatan
mm'It' ::ome to ?;m help of the Defence
Ministry, The Defence Ministry asked for

* —

*Moved with the recommendation of the President.

-



9 D.G., 1980-81

121 Kendriya Vidyalayas in 1978 in places
where there is a concentration of ex-service-
men and serving personn:l bhut only 54 such
schools have bsen opz:a=d leaving out 67
schools to bz opsn=d. Tais is another sector
to which 1 would draw atteation of ths
Government.

The various decisions of the Ministry
must bs expadited. I have with ms: one
complaint that a transit camp was sst up
1n Jakhri in Simla District, several years ago
and, land was acquired, but so far no com-
ponsation has bsen paid. Similarly, I
would plead that not oaly ex-servicemen
but also the areas from which they come
must bs given adequate attention by the
Governm=nt of India, especially in the
setting up of new railway lines, new in-
dustriecs and new border roads.

Another point I would like to stress is
about the disparity in pensions. Army
people and ex-servicemen are highly rank-
conscious. They find it difficult to digest
that a pzrson who retires now and who is
of the same rank as they are is get*ing three
times the pensions they are getting, The
various measures taken by the Government
in the nature of granting ad hoc relief are
not sufficient and ex-servicemen must be
given their due and the disparity must be
removed. I must thank the Prime Minister
for this that when she became Prime
Minister, the officers of the Government of
India went to the war widows and handled
the pension papers. There was a sigh of
relief fiom them. So, not only with an
cye to fight the enemy on the borders but
also to provide relief to those who laid
down their lives and their families is the
concern of the eatire nation and I am
thankful to the Government for this, I
would request that the task of providing
relief mustbe expedited.

SHRI K, MAYATHEVAR (Dindigul):
Sir, I support the Decmands for Grants
relating to the Defence Ministry, In the
ficst instance, I would like to congratulate
our able and efficient scientists who success-
fully launched the Rohini satellite a day
back, Onec of thescientists yesterday met
the press and stated that our military forces
and scientists and technicians of our country
are compstent and have acquired sufficient
knowledge to make the IRBMw—=not the
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ICBM; that is the next stage-—but he also
expressed his inability to get sanction from
the Government. He said that our men of
science and technology are competent and the
Government should grant permission to
them to go ahead and make the IRBM.
At the next stage we murt b2 prepared to
make the ICBM and finally even the atom
bomb,

Oa bzhalf of the DMK Party I derrand
that all these sophisticated and modern
wzap2ns should br manufactured to defend
our coun'ry with all our might. To defend
our country is our birthright., Qur learned
brother, hon. Shri Vajpayeeji, was ex-

ressing his inability to suport the plea
or the making of atom bomb. When he
was with us in the opposition from 1973 to
1977, he was making speeches in favour of
an atom bomb for the defence of the country.
After he took charge as External Affairs
Minister in 1977, he told that the Govern-
ment led by Morarji Desai was not willing
to go ahead with an atom bomb. I do not
blame Vajpayeeji. He is a competent
leader. But his hands and legs were tied
and his tongue was utOﬂped to talk by
Mr. Morarji Desai and his Government.

Our learned brother, the former External
Affairs Minister was commenting on the
formulation of the foreign policy. The
foreign policy is formulated keeping in view
the defence of the country. These are the
twin principles. He was commenting
something on this, I want to ask him:
did you formulate any foreign policy from
1977 till you were thrown out of power by
the people ? They did not formulate
any policy at all. e entire nation knows
it; the entire world knows it. We sugges-
ted to them many a time to formulate a
foreign policy and a defence policy. But
they did not do anything. They were
cutting cach other’s throats, They were
stabhing each other in the back. They
could not defend their own janata Go-
vernment. They could not keep their own
ﬁa.rty in-tact. They did not allow this
on. House to continue for the full term of
five years. How can grou expect them to
defend this country I am not com-
menting on any body individually, I am not
attacking any hon. Member personally.
But I am commenting on the policies and
principles followed by the Janata
vernment which were impractical and arti-
ficial. We have to switch over from
Morarji Desai policy to Indira Gandhi
policy which is a national policy. I appre-
ciat our hon. Prime Minister who is res-
ponsible for launching of ‘Rohini’ satellite
and all such things,

Our armed forces are second to none in
this country. They are very heroic, very
sacrificing and very patriotic. Their sacri-
ficc and dedication is even bstter than the
British Army. But thesir empty hands
canpot fight in the batt'e-fie'd. The empty
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-
stomach will not give strength to fight in
the battle-field. We have to provide so-
phisticated weapons to our army to fight
in the battle-field.

Our hon, friend, Shri Indrajit Gupta,
was pleading inability to provide financc
because we are eccnomically backward.
We can lead our life without wife, without
children and without profession but we
cannot live without the country. Therefore,
the defence of the country should be given
the topmost priority.

There is a constant fight between Dharma
and adharma. We are fhighting for dharma,
QOur country from time immemorial is
fighting for the right of dharma, which will
succeed ultimately, But our adversaries are
fighting for and advocating only adharma,
wickedness, Therefore, although we
were preaching non-violence and advocating
the policy of co-exixtence laid down by
Pandit Jawaharlal Nehru, we should not
forget that our neighbours and adversaries
did not respect and did not follow our policy
of peace, Therefore, we cannot preach
non-violence to man-eaters. 1 am sorry
to say they are like man-eaters. We cannot
preach non-violence to a tiger or a lion,
A leopard cannot change its colour. There-
fore, our country should be strengthened
as a super nuclear power.  That is my
recommendation, On that basis I am
supporting these Demands for Grants and
I am extending my wholchearted support
for converting our nation into a super
nuclear power, This has already been at-
tained by China and other countries.

Who are our real friends? 1 read the
speech of Dr. Subramaniam Swamy deli-
vered last year on these Demands, 1t was
very unfortunate that he made such a
speech, Last year when he made this
speech 1 was not present. Yesterday I
asked him whether he would be here today,
He said: “I am going to be absent, you can
talk anything vyou like” (Interrupifons), He
pointed out in his speech on Demands last
yvear that USA is the real friend of India.
(Interruptions). He continues to hold the
same opinion even now. Hc said that USA
is our real friend. We should not forget
that USA Government despatched the
Seventh Fieet to attack India when we
were in the battle-field fighting with China
and Pakistan. This Seventh Fleet was armed
with all atomic missiles and ICBM.
Therefore, we must identify our real
friends. Not only myself or my party,
but the whole House is bound to extend
cooperation to the honourab'e Prime
Minister, Mrs. Indira Gandhij, who was also
the Prime Minister at that time, for entering
into a peace treaty with Russia to safeguard
the interests of our country. Theyare our
real friends. A friend in need is 3 - friend
indeed. The USA js not a bona fide friend.
They are dangerous encmies, and it ds
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very unsafe to rely on them. Therefore,
we have to formulate an effective foreign
policy. The Janata Government created
all confusion outside the country and
Inside the country and spoiled the name
and fame of this great nation. We will
have to reconstruct the entire defence
policy as wellas the foreign policy Therefore
we are extending our wholehearted support
for the Demands for Grants, We arc always
for the safety and security of the country,
Even up to the last drop of plood in our
body we are ready to defend our coun .ry,

With these words, I conclude my
speech.
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SHRI R. P. GAEKWAD (Baroda) : Mr
Speaker, Sir, I felicitate our scientists and
technologists for launching our first atellite
Rohini successfully ; I would like to appeal
to them to bring out another gadget to safe-
guard our interests in the House; whereas the
senior sector, in the House have been
taking our time, if the Scientists can come up
with some gadget, we might be able to get a
word in edge-ways. This Ministry should have
got priority over all other Ministires. In
spitc of our limited resources and though we
do believe in non-alignment and we do not
want to conquer any more countries or lands,
we have to safeguard our own interests and our
own lands and our own people. For that, we
have to have a adequate defence equipment
so as 1 face any on-slaught from outside.
This year, there is anincrease in the budgetary
allocation, but that can be put down to the
price hike. I feel that more funds should
be allotted to this Ministry. From time to
time, we have been replenishing our forces
with new equipment, whenever funds
allowed it and we have also been trying to
make some indigenous weapons tosagfeguard
our interests. As the prices are going up,
we have to look iniwo the mat.er. Not only
because of that, as we see today, but also be-
cause of the present state of the whole world,
there is a lot of unrest around our country, we
have to look to our country’s interest and we
should see that our forces are adequately
equipped with modern  wecapons. It is
hcartening to note that, with our non-ali-
gnment policy, we have been able to convince
our neighbouring countries and other
countrics also that we do not want to conquer
their lands and that we want a peaceful
world. I think with the improved relation-
ship with Pakistan, the whole world has
appreciated our stand. It is all mainly
because of our Prime Minisiter—1 do not want
to flatter her, I do not ever resort to flattery—
but I thinkshe is our best weapon of peace,
which none of the other countries have and
it is because of her, this weapon of ours, a
missile which never misses its mark, that
we have come upto this standard. Because
of this atmosphere in our country,
there is a feeling of security and pcacc.r}'f
more funds are allottted to this Ministry, I
think, we should also go in for atom bomb,
not to cxplode, as 4 safegurd for our country,
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The sector which interests me most is the
compensation in lieu of the quarters allotted
to the jawans and the defence personnel,
This sector has not been looked into for some
time, But I am happy to hear from
the Minister of State for Defence that more
houses will be allotted to these forces and
also that the forces that are stationed near the
cities will be provided accommodation,

Another disturbing  aspect about Ex-
Servicemen is that, after retiring from service,
they do not get appropriate jobs, It
has already been saic before, But I would
like to stress on one point that there are
certain jobs which they can definitcly do
much better than the average men like jobs
of security, jobs of signalmen in the Railways
and the like which need a lot of expertise
and vigilance, These defence
personnel are trained for this sort of work,
A Committee should be appointed to look
into the matter of giving jobs to the Ex-
Servicemen,

In the same way, I request that a Commit-
tee of MPs. should also be appointed to look
into the educational facilities to the children
of these brave men. There are several schools,
But they are not enough. There was a target
of adding 121 schools. But still 67 schools
are to be opened. This should be done very
quickly on a priority basis, The MPs should
take interest in the matter of d educational
facilities that are being given to the children
of these brave men.

I thank you for giving me this opportunity.

SHRI N.E. HORO (Khirti) : Mr,
Speaker, Sir, I would like to speak on the
recruitment policy of the Government
that is applied in the Armied Forces.

A few mintues back, the hon. Member
on the other side, Shri Parashar, was speak-
ing about certain grievances. He was
saying that the percentage of recruitment
from certain areas, from Punjab, Himchal
Pradesh and Haryana, has gone down
to 7 per cent. I would like to reply to him
by giving a quotation from the book entitled
““The Agony of West Bengal” written by
Mr. Ranajit Roy. I quote :

““The Centre’s policy of recruit-
ment to the Armed Forces from the so-
called ‘martial races’ also causes a heavy
drain of wealth from many States o a
few. Not only does this policy hurt the
the pride of the ‘non-martial’ States
and work against national integration, it
has serious econmic and social im-
plications.”

‘He says, speaking about the 1971 budget:
“About Rs. 1,300 crores or 30 per cent

of the Central budget is carmarked for
Defence now. The strength of the Armed
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Foices has b::a raised from 250,000 men
in 1947, to aver 80,000, Lcss than 2
2r cent of this vast force has bzen re-
cruited in West Bengal, a state which
happens to be the biggest producer of
Central revenues after harashtra, On
the other hand, Punjab, Haryana, Him-
achal Pradesh and a few district of West-
tern \I.P. and Rajasthan have together
a shre of over 60% of these forces,”

So, he says that thc percentage of recruit-
ment in the northern area is 609, while in
other areas, especially the castern States,
it is less than 29%,

MR. SPEAKER : You can spcak on the
major paints.

SHRI N.E. HORO : There is an cle-
ment of ‘martial’® and ‘non-martial’ races
in the matter of recruitment. This has
become red indant after the Second World
War and after the Chinese War in which
many of the peogple from the castern area
have shown their valour. The Government,
after Indupendence, had announced that it
will give up the British policy of recruitment
from martial races. But then, later on,
they said this could not be done because
of some administrative recasons. So, when
recruitment from different martial races
is being dene, I wiould request the Government
that they would consider raising an army
of the Tribals also. This has been the demand
of the House in previous years also.

I would request the Governm=nt to con ~
sider these points regarding recruitment. I
would request that they should keep away
from this policy of recruiting only from a few
states, They should recruit from other
States also.

SHRI SHIVENDRA BAHADUR SINGH
(Rajnandgaon): Sir, spcaking on the demands
for grants for the Ministry of Defence for the
year 1980-81 while appreciating the budget,
I am of the view that more funds should be
allocated for the same. It may be a matter
for thought in some circles as to why a
genuinely non-aligned country like ours—
dedicated to the case of world peace—might
want to incrcase the size of its military
budget and hence its military power. The
rcasons are many, but the mostimportant one,
I feel,is to be able to have a sense of security
in the increasingly insecure turn that global
politics have taken. To be able to effectively
advocate world peace and,indeed, even to
be heard, one must have a certain military
might: o match one’s moralistic and verbal
one.

I realise that our Governmentis doing
its very best to normalise relations with our
immediate neighbours, under the dynamic
leadeship of Smt. Indira Gandhi. This i
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indeed a very commendable approach, but
let us not forget the hostility shown to India
by these necighbours in the recent past.
We must negotiate, but in no way must we
let them take us for granted or think of us as
inferior in any respect, in matters pertaining
to the defence of our homeland. I appeal to
the members of the venerable House to endorse
my view. Apart from our responsibilities to
sa.f{’guard our land borders, it must be kept
in mind that we have a very large coastline
to protect.

Unfortunately, the Indian ocean has, in
recent years, seen the intensification of super-
power presence and rivalry, Qur Government
and, in fact, every citizen would like this
unhappy situation to discontinue so that the
Indian ocean may be declared a zone of peace.
To be able to cnsure the safe guard of our
coastline und also to made ourselves heard,
we must huild up the naval powr. Till the
1971 conflict, our Navy was note considered
an effective force. Since then, of course,
major strides have heen taken to rectify this,
which is wgain very commendable.

I was glad to read that the Government is
considering the purchase of some modern
submarines for our Navy from either of the
German $hipyards at KIEL or EINDEN.
‘Though aiie cannot refute the wisdom of this,
I would wurge the Government that this may
not be engugh. The crucial role played by the
Vikrant in 1971 could possibly lend support
to my view that the Indian Navy purchase
another aiicraft carrier. I do not say that this
be bowtht to replace the Vikrant, which,
due to the recent reconditioning programme,
should be as good as new iwself ; but, to add
to ous f rce, I would also suggest the purchase
of a few udditional mine-sweepers.

To remind the'House as to the effectiveness
and necessity of a strong Navy, let me ask
them to recall the crucial ro'e played by the
British Navy in the last world war. It was
England‘s naval supremacy that kept the
Germans at bay. Sophisticated naval vessels
must also be built in India so as to cut down
our reliance on foreign countries,

The Indian Air Force, I believe, has the
best pilots in the world. With the recent
purchase “of the Jaguar aircraft to replace
the aging fighter bombers, our air str
has been effectively increased. I have also
read that the Government is considering
the purchase of MIG 23 B from the USSR
to replace the Hunters and Sukhois in our
airfleet. Allthisisindeed very commendable.
I would like to request the Government to
ensure that, when HAL starts the assembly
of Jaguar or MIG 23 B arircraft, it must
be done by a time bound programme, and
the HAL should be asked to coordinate the
production with the requirements of the Air
Force on a top priority basis. I would appeal
that our Air Force should be well balanced,
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though a slight priority could be given to
fighter aircraft, for, attack could well be the
best means of defence.

The HAL should develop and build so-
phisticated aircraft for our Air Force. Itisa
pity that, after developing the Marut,
HAL has so far not been able to develop an
aircraft to suit the future needs of our Air
Force. May [ also suggest that a higher
powered engine should be developed to fit
the Marut which is grossly under-powered
and thereby incrcase its life by another
decade instead of i1ts being phased out now ?
HAL should also consider manufacture and
development  of helicopter gunships and
heavy transporters,

With regard to the facilities afforded to
ex-servicemsn, I feel that these could be
improved. Almost 60,000 men are demobiljzed
every year, and the facilities offered by
the Governmant for the re-employment or
rehabilitation of these personnel are not
sufficient though this House has been assured
that there a.e a number o~ schemes for ex-
servicemen, I find that the majority of them
set up small businesses with their meagre
savings. I would urge the Government to
increase the reservation of seats for the
employment of ex-military personnel in
government services, in the BSF, CISF, Potice,
Dock-security, Customs, etc., etc. Where
they can be easily employed. Due to the faet
that a number of such personnel are.not
graduates, I feel that allowance should
be mad~ for them by relaxing the rules of the
employment exchanges in their case, so that
they may not be demoralised.

12 hrs,

I would like to bring to the notice of the
Defence Ministry that no new cantonments
have been opened in Madhya Pradesh after
Independence. In the Chhattisgarh arca
particularly, there are no cantonments at
all, I feel that the Chhattisgarh region is
ideally sitnated and strategically safe for the
opening of defence production factories:
there is none existing there now. I would
urge the Defence Ministry to do the best,
whatever they can, in this matter.

[ would also urge the government to consider
increasing the pension to war-widows prior
to 19703 to at least a minimum of Rs. 200.

Lastly, I would appeal to the government
to make NCC compulsory till Class XII so
that the defence awareness and preparedness
of the citizens increase appreciably.

SHRI M. M, LAWRENCE (Idukki):
While speaking about defence, we cannot
confine ourselves to the bare outlines of
the organisation and deployment of the defenc
forces.

As the report of the Ministry starts, the
political, military, geographic and economic
environment is a vial factor to be taken into
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account in formulating the defe_ncc
policy, preparedness and the perspective.

In this context I may say the report of the
Ministry shows a singular lack of under-
standing of the presentinternationalsituation
from the stand-pointofour national security.
The history of our various conf icts with the
neighbouring countries, the l-ong.history of t!lc
imperialist intrigues earlier in Kashmir,
then in Bangladesh and now in the North-
Eastern India points to the clear and unambi-

ous fact that thc main threat to our security
comes from the imperialist circles led by US
imperialism. Hence, equating the s_oucallcd two
super powers in the emergent tensionsin the
Indian Ocean isa piece of tter mischi-
evousness. The writers of the report fight
shy of mentioning even the name of Diego
Garcia. The tensions engulfing the Indian
Ocean area arige solely from US imperialism®s
attempt to dominate the littoral States thro-
ugh the establishment of their b.se in Diet%o
Garcia. Yesterday’s papers highlight e
deployment of a huge US Task force in the
Indian Ocean. This obviously is meant to
blackmail and threaten the Arab States,
India, etc. into submission to US intcrest,
On the other hand, it is the Soviet Union
which has consistently stood with us in all
the international conflicts to which we were
dragged by the machinations of US imperia-

lism.

In this connection, we welcome the recent
agreement for the supply of defence eq ip-
ment and stores between our country and the
Soviet Union. Soviet Union has proved
herself to be the reliable ally in times of crisis.

Coming to the Budget provisions, I also
strongly feel that the allocation for the
Navy is grossly insufficient as mentioned by
some of the hon, Membersin their speceches
carlier. I hope the Government will give
more attention to the development of Navy,
In this connection I would like to bring to
the notice of the hon. Minister the question
of the Naval Academy. At present there are
no big employment-oriented defence es-
tablishments in Kerala. Not a single ord-
nance factory nor a Cantonment is there
cxcept a small Naval Establishment in
Cochin including the Naval Academy. We
understand that cfforts are being made to
shift the Naval Academy from Cochin on the
plea of lack of cnough space in the present
Naval base. I strongly protest against this, The
Kerala Government is willing to give suffi-
cient suitable land in any locality the Navy
chooses. Sir, I hope the Minister will recog-
nise the strong feelings of the Kerala people
on this issue and will continue the locatjon of
the Academy in Kerala itself.
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Now, coming to the need to motivate the
rank and file in the Defence forces and keep
their morale high, it is necessary to inculcate
knowledge and respect for democratic values
and institutions. The present policy of keep-
ing them jsolated from the general, social,
political currents in the country is a legacy of
the British colonial rule. In all other demo-
cratic countries, the mlitary personnel have
a greater freedom and better access to know-
ledge and appreciation of politics. The
experience of underdeveloped countries all
around show that the situztion in which
the military forces are kept in complete
ignorance about their social, economic and
political problems is a dangerous one, giving
opportunity to adventurist military officers
to try their luck in meddling with working
of the democratic system. The offcers and
jawans in the armed forces establishment
in the Army retire earlyin the prime of their

outh. At present the arrangement for reha-
ﬁilita.ting them in civil service is inadequate
and unsatisfactory, In some establishments
such as major ports the military service of
rehabilitated ex-servicemen are not fully
counted even though there are specific govern-
ment order for the same. The practicc has
to be changed radically. No doubt, the opp-
ortunity of re-employment of ex-servicemen
isdependent on general economic develop-
ment. Therefore, the question of muintaining
thc morale of defence services cannot be
delinked from the general economic welfare
of the people. But even without the general
understanding, it is neccssary to provide
adequate employment opportunities to the
ex-servicemen.

Sir, T would like to raise one or two other
points, One is the questiors of civil employees
of the defence department in ordnance
factorjes etc. While employees in the public
sector and even in departmental undertak-
ings like railways, posts and telegraphs have
been given bonus the civilian employees in
defence department are denied bonus. This
injustice must be ended.

Sir, the Border Roads Organisation con-
sists mainly o” civilian emp'oyecs ard .'nder
the Ministry of Transport is cortrolled by
the officials deputed from the Army. They
arc governed by Civilian Regulations Classi-
fication Control and Appeal Rule and at the
same time Army Actand Army Rules, Ifthe
employees claim thattheyare governed under
Army Rule and given the banefits available
to the Army pcrsonnel serving with them in
the GREF the authorities will say that they
are civilians. If the employees say that they
are civilians and all benefits aviilable to
civilian employees be given then the authori-
ties will say that they are governed by the
Army Act and are not deserving any parity
with Army personnel. For raising their
grievances they are being persecuted merci-
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lessly. Some months back about 400 of them
were arrested. Many of them were court-
martialled and imprisoned upto six months.
They were tortured. Even their women-
folk were molested, The army officers are
treating these employees as they are pri-
soners of war under their custody. I fervently
appeal to the Minister to take action to stop
these atrocitics and I request the government
to appoint a committee of parliamentary
members to go into the working of the Border
Roads Organisation. i

Sir, there is a system of employing casual
and temporary workers in defence undertak-
ings and these workers are facing acute
difficulty. The top heavy administration in
the Defence Ministryis totally un-concerned
with the condition of these workers. I urge
upon the government to immediately regula-
rise all such temporary and casual workers
50 that they are given benefit of labour laws.

Before I conclude, I want to raise a very
important matter, It is widely known that
many officials from the level of Deputy
Secretary upwards are sent to the United
States for training., The defence department
is no exception., Even officials of the defence
accounts department:re being sent to U.S.A,
for such training. I do not know what train-
ing in accounts they are going to get there.
Everybody knows that defence accounts
officials have all the details of all the arms
and equipments we are buying, from where
we are buying and what price and so on,
They also know the stocks of various military
cquipment we have and they are in a posi-
tion to divulge this information, So, this
training in USA be ended here and now.
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SHRI BAPUSAHEB PARULEKAR
(Ratnagiri): Mr. Speaker, Sir, I take this
-opportunity to congratulate our scientists,
our jawans and officers in the  Defence
Services, as they are imbued with
a deep sensec of patriotism, devotion to
.duty and professional competence of a
wery high order. During this debate, many
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valuable suggestions have been made by
my hon, friends. Sir, I endorsc a few of
them,

With reference to the manufacture of
the atom bomb, I fully support the sug-
gestions made by the hon. Members,
We wint to use atom in times of peace, we
wint to us~ atom in times of war and in
the interest of the nation. And in the
interest of the security of this country, it
is necessary that we should manufacture
atom bomb. I would only say let us go
ahead with that particular thing.

The second suggestion that was made
was with reference to the improvements of
conditions of the ex-servicemen. Without
alluding further and giving any details of
this, I also fully support that. Many of
my colleagaes here expreised their concern
about the threats on the borders of our
country. Even in this report at pagr 1
para 3, it has been mentioned as—

““The likely pressures of outside forces,
the potential induction of armaments
in the region adding to the vulne-
rability of the unstable area in the
sub-continent, as well as its neigh-
bsurhood, create a delicate situation
not only for us, butfor the entire sub-
continent which cannot be ignored
by us.

Against this background, if we take into
consideration the threat from Pakistan, the
threat from China, the threat
from north-eastern border and the Super
Power that is now coming into eXistence—
Japan, United States and other coun-
tries are coming together—it will be
necessary for us to consider our defence
line very seriously.

As far as Pakistan is concerned, seen from
the circumstances prevailing in that parti-
cular country, its prime object would be
to have a confrontation Policy towards our
country. As far as China is concerned,
even if it is told on the flyor of this House
that a solution is possible to the vexed ques-
tion of the boundary line, a solution which
will be acceptable to both is not, in my
opinion, possible, because the Aksai Ladakh
region is very strategically important to
China—from the strategical importance it
has with Russia—and as it is connected
with Pakistan by the Karakorum high-
way. It is against this background that I
would like to ask the Prime Minister as to
how far, as a nation, we are really prepared
to meet the challenges across the border,
and whether our Defence Services are guali-
tatively and quantitatively sufficient to meet
these particular threats.



25 D.G., 1980-81

‘When we were discussing the Demands,
many Members spoke about the
Forces. I believe that national security
does not involve the Armed Forces alone.
We have to take into consideration the
whole spectrum of security appzratus
which consists not only of the Army but
includes, in my opinjon, the geographical
situation; the foreign policy in which our
sccurity is inter-woven; the political and
military and strategical profile; the whole
gamut of our natural resources; efforts to
back up the security apparatus and lastly,
the need to maintain the national morale
and motivation.

If we read the Report that has been
furnished to us, we sec that it is more
or less a replica of the previous Report;
it hides more than it reveals. We don’t get
any information on these particular lines.
Against this background, we have also to
consider whether there are gaps and short-
comings in our defence. Even after care-
fully hearing the hon. Minister of State
for Defence Production as to his plans, I
feel there are shortcomings and gaps in the
development of the force structure, strategic
and practical concepts and evolution of
military hardware.

As far as fore-structure is concerned, I
have to say something about our Indian
Navy. We cannot forget the incident
that happened in 1971 when the US
Seventh Fleet entered our territorial waters.
Only one ship, I am told INS KARAVATTI
was there to defend the entire cast coast.
Fortunately for our country, the 7th Fleet
went back. Had it come ahead, the
results would have been disastrous. It is
on this background that we have to sec that
we have threats not only from Himalayas,
but from the seas also, If we take these
into consideration the allocations made,
we find that the expenditure on the Navy is
too meagre. Even this year we find a pro-
vision, for the Army, of Rs. 2159 crores.
As against this, on Navy it is only Rs. 216
crores and on the Air Force it is Rs. 866
crores. The Report mentions that some
ships have been commissioned, some
sur vey shaps  are being manufactured,
some ships are to be handed over to the
coastal guards and some ships are being
manufactured at Goa. Put what I want
to know from the Prime Minister is whether
?ll this is snfficient to defend our coastal
ine.

Three or four questionsarise in my mindy
and I would, pose them for the considera-
tion of this august House and of the Prime
Minister. The first question that comes
to my mind is : how many ships of our
Indian Navy have outlived their lives, My
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information is that more than 809, of our
ships have done so. The second

uestion is, how many of our ships lack in

¢ requisite mobility; the third is, how
many of our ships lack in sophistication in
other? combat: equipment,” particularly
in anti-submarine warfare role;and Iam
1n0re concerned with the last question, viz.
what is the amphibious capability in conr-
junction with the Army, to undertake
combined operations to meect the threats
to our island  territories? I have been
informaed —it has come in the reports—.
that this amphibious capability is almost
non-existent. Will the Prime Minister
kindly say whether any efforts are
being made to improve this ? As far as
our Navy is concerned, I believe
that our Navy has to lay three-tier
role : One of the Arabian Sea, second in
the Bay of Bengal and for defence of our
vast coastal line which now includes.
I would emphasise, vital off-shore assets.
It is with this background that we have to
consider as to whether we have to gear up
our Navy and whether we should double
our Navy in this connection. There is one
more point, asfar as our Navy is concerned.
I find that many of the senior personnel
in the Indian Navy arc secking prema-
ture retirement. How many Commanders
and how many Captainsare there who have
sought premature retircment? Why ?
That instigates others to ccme out of the
Navy when their services are needed in the
country, So, this question should be given
a serious thought,

Coming to the Airforce, it is again
an important point. Qur Air forces lack
in sc phisticated, more modcrn znd more
versatile aircrafts the detajls of which have
been Eivcn by thehon. Minister. I would
not like to allude to that. But, as far as
transport fleet is concerned, I read in the
report that one Major-General (retired) —
has said that our transport fleet is
just fit to be consigned in the
museum. Is it true? We would like to
know about it. The People who have rcad
this paper arediscussing among themselves,

Finally , I come to the question of Jaguar
to which reference was made by my learned
colleaguc here who spoke before me. Is it
a fact that the Jaguar deal is being scrap-
ped ? This is a major aspect. Yesterday,
there was some reaction of Mrs. Thatcher.
Today, itis in the papers that the Gov-
ernment of India has informed U.K. Gov-
ernment about this particular  decisicn.
There are some misgivings, some misunder-
standings in the minds of the people and we
would like that those misunderstandings do
not exist. I would request the
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hon. Prime Minister to take usinto confid-
ence and tell us as to what it is. As far
as Jaguar is concerned, we are told  that
major portion of jaguar deal is scrapped
and ‘“‘Instead, the Governmenr lo k, like
going in for  the manufacture of the
latest French Mirage (2000).”” As far as
the capahility is concerned, if Mirage
(2000) is more capable, I have nothing
to say ; you go in for that ., But it has
<comes in papers that the capability of
Jaguar is much more better than this
particular Mirage (2000). It says,

“New proof of Jaguar’s
all-round capabilities as a tactical strike
fighter has been provided by successes
on two continsnts, In Ewrope, Jaguar
squadrons defeated  Mirage squadrons in
the French Air Force’s binnial Fighter
C)ngress.”” And many other  instances
have been quoted here. I  would like
to know whther that is correct . The
other question which I would like to pose
is as far Jaguar deal is concerned our
Indian Air Force officials arc of the
firm view that ‘“ what the country needed

was a deep penetration st-ike aircraft. The
Jaguar filled the bill. Tae Mirage, it was
reitiraced, was primarily an interceptor,
And this was accepted by the Government
of India. It, at all, we want to go
in for Mirage (2000), I would like to ask a
question whether it i3 not true that the
French Government had agreced to give to
India at the end of 1980 the most sophisti-
cated Mirage (2>c0) ? Is it that we are
thinking of taking Mirage FI which is
not so sophisticated ? These  are things
which are comingin the papers and pecple
are discussing them. There are misunder-
standings created in the minds of the
people; may be purposely. I would,
therefore, like to know as to whatis the true
pasition ? Let Government take

us into confidence and tell us about it.

MR. SPEAKER : The last speaker is
Prof. Nirmala Kumari Shaktawat.

Thzn the Prim= Minister wi.l take the
floor.
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THE PRIME MINI
INDIRA GANDHI) 7/Mr. Speaker, Sii,
Defence has always been an important
subject, but in today’s crisis-1idden world,
it has become of paramount importance to
cvery citizen. There have been many
speakers in this debate. Some have been
edntent to echo old arguments and platitudes.
But I}am glad to obs>rve that the majority

ave shown insight into and genuine concern
for current defence problems.

ER (SHRIMATI

It is ridicullus to allege that Government

is neglecling detence, Nothing could be
farther from the truth, It is one of the axioms
of Gabinet Covernment that / the Prime

Minister retains a portfolio ~ only when
special importance is attached to it. Hon.
Members may also have heard the familiar
old belief that when you want a job well
done, entrust it to the busiest person

My colleague, Shri C. P. N. Singh/
has already dcalt with most ofthe points raised
by hon. members, thosc menttioned in the
cut motions and the day to-day problems of
our defence forces. Broadly speaking, he has
also touched on how we intend to maintain
our preparedness in the facd of mounting
danger, Myown intenticnis to put the question
of defence in a broader perspective,

But before I do so, I should like to refer to
. few poin ts,
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D: Karan Singh claimed that the Commi-
tee for Defence Plan has met only once.)
In fact, it has met five times since January, T
should like to tell Shri Indrajit Gupta that over
the years, we have dcvdognd the capacity to
design sophisticated combat and non-combat
aircraft, Some membsrs have spolien of
various deals. There is nothing secretjabout
them, Our effort is to choose the bs=st
suited to our needs in performance and
cost,

Itis difficult to refer to all the hon. speakers,
For once, I have bzen present throughout
the debate and have heard cyery spzaker.
G:zn. Sparrow, Shri Gadgil,/Shri Bhagat
Shri Rajesh Pilot and other members of
our party have made useful points, as have
members of the Opposition. I also specially

?a_gmi_qgg those who have spoken for the
irst  time, Shrimati Shaktawat the last
speakerp made good points and was perhaps

about{"to make more good points. I hope
she will let us have her views later on.

I should like to tell shri Lawrence that we
oursclves arc concerned about people going
abroad for various types of'traininz and wa
arc looking into the matter. A]‘coup!c of
hon m=mbers have stronzly advocated the
atom bcmb The policy som=rsaults of Shri
Vajpayee and the Bharatiya Janata Party
are astonishing only to those who have not
obierved the birth and _c‘:!’_ln.mclco a-like evolu-
tion of this party. Shri Swamy is equally
inconsistent infhis opinions. The Jan Sangh—
now the BJP—used tobz vehemently opposed
to any friendship overtures to China or
to Pakistan. In fact, th{?’ used to ridicule
owm stand. Both Shri Vajpayece and Shri

Swamy used to strongly arge us to make /

and keep atom bombs, But Me., Nixen’s
visit China and the USA ‘s change of
attitude was like a magic wand which trans-
formed Vajpayee and many other s  also,
Our own view on atomic  energy b=en
quite clearly explained in this Housefin reply
to questions. But I shall reiterate it just
in case any misunderstanding remains,
We arc commitied to the psaceful uss of
nuclear energy. At the same time, we must
do everything powsible to ¢nable our scien-
tists to_gather knowledge and cxperience,
Also, I[should like to ask : can one really
maintain that the poisession of one or a few
bombs would be a deterrent to conflict ?

Hon, Mcmbers have rightly stressed the
need to view defence in its totality and to have
a correct threat perception.

Defence poli annot be viewed in  isola-
tion, Itis anIntegeal part of our foreign
and domestic policies, It must have the clos-
e3t coordination with other areas of govern-
ment. It is intimately linked with the h=alth
of the economy, the system of  industrial
and agricultural production, Th?/pre\rnlcnce
of order and a scasc of natioaal purpasz is
vital. Quite early in this ceatury, wars

»
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became total wars. The work of farmers,
of factory workers and housewives is a neces-
sary backgorund for the valour of pro-
fessionaly ja~ the defence forces, A people
withou%sc of direction become easy prey
to outslde machinations. History is witness
that when a people are imbued with faith in
their nation, no power, however, mighty,
can subdue them, The strength of an indivi-
dual or of a nation’rests on 1ts self conﬁdcncc/
and its self-reliance. That is the rationalc
of our green revolution and of our indugt-
rialisation. No one claims that we arc any-
where near the achievement of our aims.
at the same time, no one can deny the enor-
mous progress we have made and aref capg-
ble of making., The latest example is' yester-
dayss satellite launching under the able
guidance of Dr. S.S. Dhawan. That is why
we emphasize not only the adoption but the
correct choice of and the right application
of science and technology. ot

We have talked ofﬁell‘-rcliancc and theréo
is no doubt ir my mind that we must bend
all our encrgies towards this end. But no
situation or problem is so simple, We do
do not live in a vacuum. Let us not forget
that we have joined the/fface very late. We
are handicapped by the pamcity of funds,
with a system which is slow and with attitu-
des of mind which look te the immediate
and often enough imaginary gain, rather
than the long-term and more solid benefit.
As Alice said inf Wonderland, we have to
keep running ely to stay in our place,
while the others are far in front and racing
fast ahead. We hardly begin project when
it becomes obsolete in the developed countries,
how do we compete in the race for petroleurn,
ura niumfand other scarce and strategic
miterials ? How do we match satellite
surveil ance and space espionage and the
open interference in the internal affairs
of other nations ?

Hence the need to use whatever capacity
exists in the country and to buy from abroad
what we cannot/produce. For thjs is one
sphere in which we simply cannot afford
to lag behind too much,

There have been some jll-informed com-
ments in the foreign piess and in some
political circles on our recent mijlitary
purchases from %g Soviet Union. Self-
reliance cannot/ ‘preclude purchases from
abroad, particularly a certain proportion
of advanced defence requirements, How-
ever, we have adopted the balanced and
wise policy of not being dependent on any
single country for our supplies. This has
8iven true underpinning to o non-
alignment, The contracts that our/defence
team concluded in Moscow have been made
to appear cumulatively large but they
Tepresent the aggregate of several agree-
ments which have been under diccussion

some considerable time. Absolute nece-
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ssity and financial prudence are our watch-
words. A third consideration is that, to
the fextent possible, imports should be dove-
tailed with domestic production programmes
and should not inhibit indigenous design
and fabrication capacities.

The Defence Ministry’s 1eport has biiefly
outlined the progress of defencc R & D
and the work done by ouy Ordnance factories
and the Defence publir;lcctor undertakings.
I have admiration fof our Defence scieén-
tists and designers. We appreciate the
work they have done on designing a new
battle tank, an armed light helicopter and
our naval R&D. But 0 not know if even
now we make therh‘:t of scientific
talent. Antiquated " administrative  rules
dampen  and discourage their innovative
capacities. For innvoation involves risks
and the possibility of making mistakes. No
onc begins at the top. But with the right
encouregement, the Ileeway between us
and other countries can be made up./Our
Defence forces demand and deserve the very
best. We are only sorry that we cannot
always provide them with what they need.
Negligence in any sector may lead to harm.
However, we should remember that while
we y purchase good tanks, good aircraft,
goodfships, defence itself cannot be boug_ht.
This 'is what makes self-reliance so crucial.

So far as the Jaguar is concerned, we have
a memorandum of understanding with
Aerospace. We shall adhere to itsterms,
However, where the discretion lies with us,
we shall excrcisgfit in the best interests of our
country,

While innovation and the general capacity
of the total industrial structure shapc defence
production, defence asa whole depends upon
the vigilance of the people. Some hon.
Members including Shri Indrajij Gupta hamvc
rightly expressed concern abouffthe usc of the
army to help in maintaining civilian I?W
and order, But there are occasions when for
various local reasons or circumstances,
the police is not fully effective. And C"’Cﬁ
worse, when there are threats of secession an
insurgency situations, the Army do ve Ik
legtimate role to play. The Armyfo t‘&"“;:"'
ly enjoysa high reputation for imPaft‘:‘ . }:i
It is sad, but significant that pafoch'a a:nc
divisive movements have tried to undfﬂl‘:}“
public regard for our defence forces by ma u':}%
false accusations agajnst them, Any form #
domcstic/ unrest weakens our securlty; a;:_c
ifit occurs in the border areas, it is eve ™¥ 1
harmful and it may provide a cover for 2 d
kinds of dangerous elements. The Pl'o_l"“g‘:lt
agitation in the North-East has put differ€
types of ideas into some peoples /22 T
Articles are appearing in foreign ncws'pap; a
depicting it as a secessionist movement @
hoping that India‘s wings will be clipped-
I am sure that not a single person in thig
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House or in the country at large ca unte=
nance anything that will damage thefintegrity
of our motherland.

LEvery country‘s defence policies and
decisions rest on its threat perception,
We know from where we have been threa-
tened in the past. But dangers can emerge
from other directions also, Shri Panigrahi
made an important point, namely, thatallies
and groupings fchange. Some alignments
seem obvious ‘today but we cannot guess
what combination may confront usin any
future conflict. We just must be prepared
for anyeventuality. This isno smallresponsi-
bility with over 15,200 Km.of land frontiers
with half a‘:lozen neighbours and 6,000 Km.
of sea coast open to the entire world.

The TIndian Ocean has ceased to be an
area of friendship. The unanimous voice of
the littoral States is unheard and unhecded,
The incpease in the naval presence of outside
Powcrs?in the Indian Ocean has been going
on for some time, but it has been guite drama-
tically increased in the wake of developments
in Iran and Afghanistan. This has contri-
!)utrd considerably to escalating tensions
in our area. These dgvelopments do pose
a threat potential tofhe stability of all the
littoral States. The military build up in
Diego Garcia will have a  chain
reaction.

The best way to win a war is to prevent it,
That is why we have been trying so hard for
peace. The Foreign Minister has already
spoken of our initiatives with our immediate
neighbours. Today the whole world is our
neighbour. That is the rationale behind our
policy in Afghanistan and elsewhere, The
destabilising development which have taken
place in Southeast and Southwest Asia
have alsobroughtthe menace of confrontation
closer to us. There does not scem to be a
singale country which does not feel uncertain
abourt its own future. Even the missiles and
nuclear stockpiles of the Great Powers have
not freed them from nervousness, In the last
decade there was a gradual recognition of the
futility of the arms race, and this prompted
the search for an alternative for arrangements
t6 limit strategic arms with the ultimate aim
of reducing them. But in recent morths,
detente has had a setback. Suspicion lurks
behind words and actions,

Evenis in Afghanistan, unpalatable to
many as they are, are not sufficient reason to
jettison detente, My talks with leaders of

urope gave me an idea of how perturbed
they arc at the prospect of open conflict. Tn
that they will be joined by a large number
of countries of Asia, of Africa, of Latin
America. The aligned, no less than the no-
aligned have a stake in peace. I  should
like to appeal to the Great powers to act
with th eresponsibility that their own military

JULY 18, 1980

Min. of Defence 36

capabilities enjoin upon them. They cannot
afford to make crrors of judgment or to act
rashly.

The over-all global security environment as
well as the security situation in our own nei=
ghbourhood has deteriorated. Events in
Afganistan, whichinclude the armed encoura-
gement given to insurgents no less thalthe
induction of Soviet forces, have created serious
instability too close fo1 our comfort. From the
very [irst day my Government took office, we
have striven to use our influence to moderate
hardening attitudes and to pull nations back
from the brink of a fighting war towards
which they scemed to be rushing.

We shall consistently endevour, through
our deep commitment to the path of peaceful
negotiation, (0 convince other nations that
there is no problem which cannot be solved
through discussions or which would justify
recourse to hostilities,

The Janata Party Government, in a nisgui-
ded effort to earn the applause of some  ele-
ments abroad, characterised our stand and
adopted whatthey thought wes a softer posture
towards our immediate neighbours. I should
like to assert that at no time have we been
unreasonble,. We  were and shall continue
to be firm if our national interest or security
1s in any way mrnaced.

I would be failing in frankess if I did not
give expression to our uneasiness a the reported
plans of various countries to arm Pakistan.
Even as it 1s, Pakistan®s (Per capila cxpenditure
on defence is well over double ours. Reports
of Pakistan’s nuclear programme have caused
widespread disquiet throughout owt country.
I hope that the absence of mechanisms of
public opnion and public accountability
in Pakistan will not serve asan encourage-
ment to confrontation. The possibility of
Pakistan developing nuclear weapon capa-
bility in the : ear future ha comeup for dis-
cussion in various forums recently. Govern-
ment are aware of the serious implications
of Pakistan acquiring this capability. We hope
that the Government of Pakistan will live up
to its pledge to gear its nuclear programme
only to peaceful purposes.

x3 hrs.

No. remarks on defence can be complete with-
out paying tribute to the gallantry and bravery
of our jawans and officers. Out country has
been the victim of aggression several times. It
is well know that he who commits aggression,
he who attacks bas a tremendous advantage,
In spite of this, because of our preparcdness,
because of the quality and training of our
defence forces we have been able to give a
good account of ourselves. Our officers have
given true leadership, not justin guiding and
advising, but by being in the very forefront
of the fighting and face 10 face with danger.
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We should be and we are truly proud of them.
We are aware of the sacrifices which the offi-~
cers and men have to make and the hard
ship with which they have to put up and also
of their dedication in times of peace, when
they rush to the helpof thegafflicted in natural
or man made calamities. For all this, we aze
grateful. That is why we have concerned our-
selves with the welfare of the serving personnel
and the retired, of their families and widows
and of problems of their re-employment and
resettlement. Not all grievances and demands
are fulfilled. I am well aware of it. But we
are trying to take them up one by one.Once
again, I reiterate that the objective of our de-
ence is not war but peace. We do not ever want
to begin a war. But if any one plans to attack
us, we must let them know in unambiguous
terms that they will be up against a stron
defence froce and a resolute multitude, whic
is united with singleness of purpose in the
defence of their motherland.

I hope the hon. members will withdraw
their cut motions and pass the Demands.

MR. SPEAKER : I shall now put all the
cut motions moved to the Demands for Grants
under the Contral of the Ministry of Defence
1o Vote together unless any hon. member
desires that any of his cut motions may be
put to vote separately

SHRI BHOGENDRA JHA (Madhubani);
As the Prime Minister has not replied to the
points mentioned in my cut motions, Nos.
1 and 2, I would like to speak for two minutes.
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MR. SPEAKER : There is no question of
giving you time at this stage. If you want,
we will put your cut motione to vote separately.

SHRI BHOGENDRA JHA : Yes.

MR. SPEAKELER : T shall now put to vote
cut motions Nos. 1 and 2 moved to the
demands for Grants under the Control of the
Ministry of Defence

Cut motions Nos. 1 and 2 were put and negatived .

MR. SPEAKER I will now put all the
remaining cut motions to the Demands for
Grants under the Control of the Ministry of
Defence to vote.

A}l the other cut motions were put and negatiped.

MR. SPEAKER : I shall now put the
Demands for Grants relating to the Ministry
of Defence to vote. The question is :

“That the respective sums not exeeding
the amounts on Revenue Account
and Capital Account shown in the fourh
column of the order paper begranted
to the President out of the Consolidated
Fund of India to complete the sums
necessary to defray the charges that will
come in course of payment dwing the
year ending the 31st day of March, 1981
in respect of the heads of demand en-
tered in the second colunm there of
against Demands Nos. 20 to 25 relating
to the Ministry of Defence.”

The motion was adopted.

Demands for Grants (General), 1980-81 in respect of the Ministry of Defence Voted by Lok  Sabh,

No. of Name of Demand

Amount of Demand for Grant Amount of Demand for

Demand on account voted by the Grant voted by the House,
g House on 14-3-1980,
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF DEFENCE
20. Ministry of Defence = 40,02,15,000 31,30,03,000  79,08,51,000 62,61,87,000
21. Defence Services—Army 748,70,54,000 .. 1409,64,13,000
22. Defence Services—Navy .  76,88,15,000 .. 139,66,45,000 .
23v DefCHCC SCWim—-Air FOI'CC 287,57,66,0“] . 57BIW’54)000 LR
24. Defence Services—Pensions. 67,08,33,000 .. 161,43,45,000

25. QCapital Outlay on Defence

Services .. 87,84,02,000 238,62,98,000




